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ITEM NO.60               COURT NO.13               SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Civil)  No.  940/2017

BIKRAM CHATTERJI & ORS.                            Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

Date : 18-08-2025 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE SANJAY KUMAR
         HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA

For Petitioner(s) Mr. Himanshu Shekhar, AOR
                   Mr. M.L. Lahoty, Adv.
                   Mr. Anchit Sripat, Adv.
                   Mr. Arvind Kumar, Adv.
                   Ms. Siddhi Bohra, Adv.
                                      
                   Mr. Raj Kamal, AOR
                   Mr. Aseem Atwal, Adv.
                   Mr. Anurag Chandra, Adv.
                   Ms. Nupur Kaushik, Adv.
                                      
For Respondent(s) Mr. Vishnu Sharma, AOR
                   Mr. Shreekant Neelappa Terdal, AOR
                   
                  Ms. Aishwarya Bhati, A.S.G.
                   Mr. Prashant Singh-(I), Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Nachiketa Joshi, Adv.
                   Mr. Sughosh Subramanyam, Adv.
                   Ms. Rukhmini Bobde, Adv.
                   Mr. Sudarshan Lamba, AOR

                   Ms. Rakhi Ray, AOR
                   
                   Mr. Dharmendra Kumar Sinha, AOR
                   
                   M/S. Cyril Amarchand Mangaldas, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
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                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.
                   
                   Ms. Ruchira Goel, AOR
                   Mr. Soayib Qureshi, AOR
                   
                   Mrs. Aishwariya Bhati, A.S.G.
                   Mr. V. Mohna, Sr. Adv.
                   Mr. Nachiketa Joshi, Sr. Adv.
                   Mr. Mukesh Kumar Maroria, AOR
                   Mr. Mohd. Akhil, Adv.
                   Mr. Sughosh Subramaniam, Adv.
                   Mr. Prashant Singh-ii, Adv.
                   Mr. Manish, Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Jagdish Chandra Solanki, Adv.
                   
                   Mr. Aakarshan Aditya, AOR

                   Mr. B. K. Satija, AOR

                   Mr. Sanjai Kumar Pathak, AOR

                   Mr. Umesh Kumar Khaitan, AOR

                   Mr. Santosh Kumar - I, AOR
                                      
                   Mr. Mohd. Moonis Abbasi, Adv.
                   Mr. Syed Ahmed Saud, Adv.
                   Mr. Mohd. Parvez Dabas, Adv.
                   Mr. Daanish Ahmed Syed, Adv.
                   Mr. Uzmi Jameel Husain, Adv.
                   Mr. Ashish Chandra Singh, Adv.
                   Mr. Aqib Baig, Adv.
                   Mr. Mohd. Shahib, Adv.

M/S. Shakil Ahmad Syed, AOR                   
                   
                   Mr. Ajay Gupta, Adv.
                   Mr. Ashok Anand, AOR
                   
                   Mr. Gaurav, AOR

                   Mr. Badri Prasad Singh, AOR

                   Mr. Vishnu Sharma, AOR

                   Mrs.  Kirti Renu Mishra, AOR

                   Mr. Pramod Dayal, AOR
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                   Mr. Niraj Gupta, AOR
                   Mrs. Anshu Gupta, Adv.
                   Ms. Siddhi Gupta, Adv.
                   
                   Ms. Amita Singh Kalkal, AOR

                   Mr. Prateek K Chadha, AOR

                   Mr. Sureshan P., AOR
                   
                   Mrs. Sunita Singh, Adv.
                   Mr. Abhigya Kushwah, AOR
                   Mr. Pradeep Kumar Dubey, Adv.
                   Mr. Siddharth Rajkumar Murarka, Adv.
                   Mr. Rohan Rohatgi, Adv.
                   Mrs. Shubhangini Rohatgi, Adv.
                                      
                   Mr. Arpit Rai, Adv.
                   Mr. Aviral Kashyap, AOR
                                     
                   Mr. Syed Mehdi Imam, AOR
                   Mr. Tabrez Ahmad, Adv.
                   Mr. S. U. Abbas, Adv.
                                      
                   Mr. Anuj Bhandari, AOR
                   Mr. Govind Chauhan, Adv.
                                      
                   Mr. Uddyam Mukherjee, AOR
                   
                   Mr. Awanish Sinha, AOR
                   Mr. Yadav Narender Singh, AOR
                   Mr. Anil Nag, AOR
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Suraj Singh, Adv.
                                      
                   Mr. Dharmendra Kumar Sinha, AOR
                   
                   Mr. Christopher Dsouza, AOR
                   
                   Mr. Brijesh Kumar Tamber, AOR
                   Mr. Vinay Singh Bist, Adv.
                   Mr. Prateek Kushwaha, Adv.
                   Ms. Arani Mukherjee, Adv.
                   Mr. Yashu Rustagi, Adv.
                   Mr. Sahas Bhasin, Adv.
                   
                   Mr. Jasmeet Singh, AOR

                   Mr. Rishi Matoliya, AOR



4

                   Mr. Divyesh Pratap Singh, AOR

                   Mr. Satish Kumar, AOR

                   Mr. Sahil Chandra, AOR

                   Mrs. Anil Katiyar, AOR

                   Mr. Gaurav Goel, AOR

                   Mr. Shubham Bhalla, AOR

                   Mr. Ashok Mathur, AOR
                   
                   Mr. Aditya Jain-1, AOR
                   
                   Mr. Kedar Nath Tripathy, AOR
                   
                   Mr. Deepak Goel, AOR
                   Ms. Preeti Archna Gupta, Adv.
                   Ms. Alka Goyal, Adv.
                   Ms. Urvashi Sharma, Adv.
                   
                   Mrs. Priya Puri, AOR
                   
                   Mr. Manish Gupta, Adv.
                   Mr. Prateek Gupta, Adv.
                   Mr. Sanjay Mangal, Adv.
                   Ms. Deepti Verma, Adv.
                   Mr. Sowmya China, Adv.
                   Mr. Vivek Chandrasekar, Adv.
                   Ms. Riya, Adv.
                   Mr. Arpit Shukla, AOR
                   
                   Mr. Dheeraj Nair, AOR
                   
                   Mr. Manoj Singh, Adv.
                   Mr. Sanjay Kumar Visen, AOR
                   Mr. Prashant Sharma, Adv.
                   Mr. Mridul Vashisht, Adv.
                   
                   Mr. T. Mahipal, AOR
                   
                   Mr. S. K. Verma, AOR
                   Mr. Saurabh Upadhyay, Adv.
                   Ms. Hardikaa Kalia, Adv.
                   Ms. Tavishi Jain, Adv.
                   Ms. Sanya Narula, Adv.
                   
                   Ms. Bharti Tyagi, AOR
                   Mr. Praveen Chaturvedi, AOR
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                   Mr. Tushar Singh, AOR
                   Ms. Akshra Arshi, Adv.
                   Mr. Akshay, Adv.
                   
                   Mr. Pai Amit, AOR

                   Mr. Ashish Batra, AOR

                   Mr. Dheeraj Nair, AOR
                   
                   Mr. Arpit Rai, Adv.
                   Mr. Aviral Kashyap, AOR
                   
                   Mr. Aneesh Mittal, AOR
                   
                   Mr. Vipin Kumar Jai, AOR
                   Mrs. Gurinder Jai, Adv.
                   Mr. Vipul Jai, Adv.
                   Ms. Sanjna Dua, Adv.
                   
                   Mr. Shantwanu Singh, AOR
                   
                   Ms. Ashmita Bisarya, Adv.
                   Ms. Sabnam Sultana, Adv.
                   Mr. Nirmal Kumar Ambastha, AOR
                   
                   
                   Mrs. Tanuj Bagga Sharma, AOR
                   Dr. M. K Ravi, Adv.
                   Mr. Denson Joseph, Adv.
                   Ms. Alka Goyal, Adv.
                                      
                   Ms. Aruna Gupta, AOR
                   Mrs. Prabha M.s. Jayaprasad Prasad, Adv.
                   Mr. Kadamuri Laxma Reddy, Adv.
                   Mr. Bellanagari Krishna Reddy, Adv.
                   Mr. Aroah Kukala,, Adv.
                   Mrs. V. Sravanthi, Adv.
                                      
                   Ms. Shabiesta Nabi, Adv.
                   Mr. Aslam Ahmed Jamal, AOR
                   Mr. Arun Kumar Arunachal, Adv.
                   Mr. Rohit Jain, Adv.
                   Mr. Nitish Kumar, Adv.
                   
                   Mr. Rameshwar Prasad Goyal, AOR
                   
                   Mr. Brijesh Kumar Tamber, AOR
                   Mr. Vinay Singh Bist, Adv.
                   Mr. Prateek Kushwaha, Adv.
                   Ms. Arani Mukherjee, Adv.
                   Mr. Yashu Rustagi, Adv.
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                   Mr. Sahas Bhasin, Adv.
                   
                   Mr. Kaushik Choudhury, AOR

                   M/s. ACM Legal, AOR

                   Mr. Rajesh P., AOR
                   
                   Mr. Bhuwan Raj, AOR
                   Mr. Raman Singh, Adv.
                   Mr. Anubhav Manhotra, Adv.
                   Mrs. Manju Savita, Adv.
                   
                   Mr. Devendra Singh, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Mukul Singh, Adv.
                   Ms. Preeti Rani, Adv.
                   Mr. Mohd. Akhil, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Mr. Arkaj Kumar, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   
                   Mr. Aman Gupta, AOR
                   Ms. Anannya Ghosh, AOR
                   
                   Ms. Anubha Agrawal, AOR
                   
                   Mr. D. S. Chauhan, AOR
                   M/S. Karanjawala & Co., AOR
                   Mr. Anuj Kapoor, AOR
                   Mr. Abhinav Agrawal, AOR
                   Ms. Charu Sangwan, AOR
                   Mr. Abhishek Manchanda, AOR
                   
                   Dr. Shashwat Bajpai, Adv.
                   Mr. Rohit Amit Sthalekar, AOR
                   Mr. Purnendu Bajpai, Adv.
                   Mr. Shashank Singh, Adv.
                   
                   Mr. Ashwarya Sinha, AOR

                   Mr. Rohit Kumar Singh, AOR

                   Mr. Sanjay Kapur, AOR

                   Mr. Abhinav Ramkrishna, AOR

                   Ms. Divya Roy, AOR

                   Ms. Mithu Jain, AOR
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                   Ms. Udita Singh, AOR

                   Ms. Aanchal Tikmani, AOR
                   
                   Ms. Shweta Priyadarshini, AOR
                   Mr. Rohit Kumar Singh, Adv.
                   
                   Mr. Divyakant Lahoti, AOR
                   Mr. Sumit Sinha, AOR
                   Mr. Sanchit Garga, AOR
                   Mr. M. T. George, AOR
                   
                   Mr. Ramesh Babu M. R., AOR
                   Ms. Manisha Singh, Adv.
                   Ms. Nisha Sharma, Adv.
                   
                   Mr. Rajat Mittal, AOR
                   
                   Mr. K Nagan Pillai, Adv.
                   Mr. Naveen.n, Adv.
                   Mr. Jazib Siddiqui, Adv.
                   M/s V. Maheshwari & Co., AOR
                   
                   Mr. Sumit Srivaastava, AOR

                   Mr. Sriram P., AOR
Mr. Subhash Choudhary, Adv. 
Ms. Sushma Vihan, Adv. 
Mr. Ravindra Singh, aDv. 
Ms. Maneesha Sunilkumar, Adv. 
Mr. Anandhu S. Nair, Adv. 

                   
Petitioner-in-person, AOR

                   
Ms. Rajkumari Banju, AOR

                   Mr. Anil Kumar Mishra-I, AOR

                   Mr. Sanchit Garga, AOR

                   Mr. Karunakar Mahalik, AOR

                   Mr. G. N. Reddy, AOR

                   Ms. Shilpa Liza George, AOR

                   Ms. Sneha Kalita, AOR

                   Mr. Rahul Joshi, AOR

                   Dr. Vijendra Singh , AOR
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                   Mr. K. K. Singh, Adv.
                   Mr. Aishwarya Pathak, AOR
                   Ms. Sakshi Chahar, Adv.
                   Ms. Tamanya Gaur, Adv.
                   
                   Ms. Prerna Mehta, AOR

                   Ms. Charu Mathur, AOR

                   Mr. B. Krishna Prasad, AOR
                   
                   Ms. Richa Kapoor, AOR
                   Mr. Kunal Anand, Adv.
                   Mr. Harsh Gautam, Adv.
                   Ms. Udipti Chopra, Adv.
                   
                   Mr. Chandra Prakash, AOR

                   Mr. Vishal Gupta, AOR

                   Mr. Alok Tripathi, AOR

                   Mr. Ranjit Kumar Sharma, AOR

                   Mr. Kailash Prashad Pandey, AOR
                   
                   Mr. Kumar Mihir, AOR
                   Mr. Athul Joseph, Adv.
                   Mr. Gunjan Sharma, Adv.
                   Mr. Harshal Kumar, Adv.
                   Mr. Vivek Kumar, Adv.
                   
                   Ms. Astha Sharma, AOR
                   
                   Ms. Kamakshi S. Mehlwal, AOR
                   Mr. Abhik Kumar, Adv.
                   Ms. Geetanjali Mehlwal, Adv.
                   Mr. Deepak Girdhar, Adv.
                   Mr. Sanveer Mehlwal, Adv.
                   
                   Ms. T. Archana, AOR
                   Ms. Mayuri Raghuvanshi, AOR
                   Mr. Anas Tanwir, AOR
                   
                   Mr. Deepak Prakash, AOR
                   Ms. Jyoti Pandey, Adv.
                   Ms. Divyangna Malik, Adv.
                   Mr. Rahul Suresh, Adv.
                   Ms. Shivangi Rajawat, Adv.
                   Ms. Manshi Sinha, Adv.
                   Ms. Ridhika Singh, Adv.
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                   Mr. Vishal  Ganda, Adv.
                   Mr. Satyajit  A Desai, Adv.
                   Mr. Siddharth  Gautam, Adv.
                   Mr. Abhinav  K. Mutyalwar, Adv.
                   Mr. Sachin Singh, Adv.
                   Ms. Anagha S. Desai, AOR
                   
                   M/s. PBA Legal, AOR
                   
                   Mr. Vinod Kumar Mantoo, Adv.
                   Mr. Devesh Maurya, Adv.
                   Mr. Rohit Swarup, Adv.
                   Mr. Sunny Kapoor, Adv.
                   Mr. Krishan Kumar, Adv.
                   Mr. Praveen Swarup, AOR
                   
                   Mr. Palash Singhai, AOR

                   Ms. Astha Sharma, AOR

                   Ms. Sujata Kurdukar, AOR

                   Ms. Dharitry Phookan, AOR

                   Mrs.  Kirti Renu Mishra, AOR

                   Mr. Raj Bahadur Yadav, AOR
                   
                   Ms. Jasmine Damkewala, AOR
                   Ms. Vaishali Sharma, Adv.
                   Mr. Divyam Khera, Adv.
                   
                   Ms. Manisha Ambwani, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.
                   
                   M/s. KMNP Law Aor, AOR

                   Ms. Shradha Agrawal, AOR

                   Mr. Pawanshree Agrawal, AOR

                   Mr. Somesh Chandra Jha, AOR

                   M/S. Kings And Alliance LLP, AOR
                   Mr. B. K. Satija, AOR
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                   Mr. Pradhuman Gohil, Adv.
                   Mrs. Taruna Singh Gohil, AOR
                   Mr. Ashish Kabra, Adv.
                   Mr. Mohammad Kamran, Adv.
                   Mr. Alapati Sahithya Krishna, Adv.
                   Mr. Rushabh N. Kapadia, Adv.
                   Ms. Hetvi Ketan Patel, Adv.
                   Ms. Taniya Bansal, Adv.
                   
                   
                   Mr. Shekhar G Devasa, Sr. Adv.
                   Mr. Rohit Pandey, Adv.
                   Mr. Manish Tiwari, Adv.
                   Mrs. Thashmitha Muthanna, Adv.
                   Mr. Ranjit Kotian, Adv.
                   Mr. Shashi Bhushan Nagar, Adv.
                   M/s.  Devasa & Co., AOR

                   Mr. Sonal Jain, AOR
                   Ms. Shikha Sarin , AOR
                   
                   Mr. Karan Chahar, Adv.
                   Ms. Pooja Chahar, Adv.
                   Mrs. Jyoti Chahar, Adv.
                   Mr. Shashi Bhushan, Adv.
                   Mr. Gaurav Meghwal, Adv.
                   Ms. Bharti Badesra, AOR        
                              

         UPON hearing the counsel, the Court made the following
                             O R D E R

Learned Court Receiver shall file a comprehensive note with

regard to the past history of the case and also the present status.

Copy  of  the  said  note  shall  be  furnished  to  the  learned

counsel appearing for the home-buyers and the authorities to enable

them to file their supplementary notes/responses, if any. 

We are informed that the learned Court Receiver furnished a

note to the other side today. Learned counsel appearing for the

home-buyers and the authorities concerned seek some time to respond

thereto. 
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Re-list the matter on 22.09.2025 at 02.00 p.m. 

I.A. No. 204564/2024 and 204482/2024

Learned  counsel  appearing  for  the  applicant  in  I.A.  No.

204564/2025 shall furnish a copy of the application to the learned

counsel  appearing  for  the  New  Okhla  Industrial  Development

Authority (NOIDA).

Learned  standing/designated  counsel  for  NOIDA  shall  get

instructions as to the prayer made in I.A. No.  204564/2025. 

I.A. No. 103728/2025

A  copy  of  I.A.  No.  103728/2025  shall  be  furnished  by  the

learned  counsel  for  the  applicant  therein  to  the  learned  Court

Receiver, who may examine the prayer(s) made therein and report on

the next date of hearing. 

I.A. Nos.  115666/2025, 115667/2025, 115668/2025, 115669/2025 and
115670/2025 

The  applicant,  who  appears  as  a  party-in-person,  seeks

reservation  for  physically  disabled  persons  in  the  course  of

allotment  of  flats  in  the  Amrapali  projects which  are  being

constructed  by  the  NBCC.  This  issue  is  completely  beyond  the

purview  of  the  order  passed  by  this  Court  in  2019,  which  is

presently the subject matter under consideration before us. 

It is appropriate that the applicant approaches the High Court

in the first instance to seek redressal of his grievance, if it is

legally permissible. 
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We dispose of the aforestated applications, leaving it open to

the applicant to approach the jurisdictional High Court. 

We may, however, clarify that we have not made any comment on

the maintainability of the writ petition proposed to be filed or

the validity of the prayers sought to be advanced by the applicant

therein. 

(BABITA PANDEY)                        (PREETI SAXENA)
  AR-CUM-PS                           COURT MASTER (NSH)
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